346 Written Answers to [RATYA SABHA] Unstarred Questions

1 2 3 4 5
8 Kerala 504 161 0
9 Madhya Pradesh 341 58 0
10, Maharashtra 5484 0 0
11 Odisha 218 % B
12 Punjab 214 62 X%
13, Rajasthan 2359 257 0
14 Tamil Nadu 364 2 47
15 Uttar Pradesh 19385 6152 480
16, Uttarakhand 1889 280 g
17 West Bengal 654 132 97
TotaL 35397 7383 1007

Crossing 50 per cent limit of reservation by States

3640. DR. ASHOK BAJPAT : Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

{a) whether Government is aware that some States have crossed the limit of

reservation of 50 per cent as guided by the Supreme Court;

(by if so, whether Government would ask the States to reduce it to less than 50
per cent or Government shall increase overall ratio of reservation by more than 50 per

cent; and
{c) 1l not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL) : {a) to (¢) The services under the State come
under the List 1T of the Seventh Schedule ie. State List of the Constitution.
The information on the State-wise provisions for reservation is not centrally

maintamed.



